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ITI THE CELITEAL ADMII]ISTT_/] TIVE TRIBMNAL, JAIPUR BEICH, JAIFPUR.

OA 387/95

Gopd Chand, Typizt in the oifficez of DFEM, Wastern Pailway, Jaipn-.

1. Union of India  through  the Genscal Manager, Western Pailway,
: Churchgafe, Bombay . |
2. Divizional Railway Manager, Western Failway, Jaipur.
| ..« Respordents
CORAM:
' HOM'BLE MP.GOPAL TFISHMA, VICE CHAIFMAN
HOMN'ELE MR.S.C.VAISH, ADMINISTRATIVE MEMEER
For the Applicant cee ML‘.R.N Mathur
Por the Pespondents | oo Mr.Zalir Hussain,
£ holder for
.Rafiqg
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ORDER
PEF HOM'ELE MF,GOPAL FISHNMA, VICE CHATRMAN

Applicant, Gopi  Chand, in  this  spplication u/z 19 of the

Administrative Trikunalz Act, 1985, has challenged the order dated 24.2.95,
at Ann. A—l ¢ by which he was reverted fvom the post of Typist scals Fs.950-

l 10() tr.] tl[clt llf a (‘L‘\Zylllv—j r-ml_:]t)'y't:-

2. We have heard the learned comnzel for che applicant and Shri Zakir

Huzsain, brisef holder for Shri M. Fafig, counzel for the respondznks

2. It iz borns cub by a dscision rendersd in OA 360/91 on 16.10.92 that
the applicant ¢qualifizd the typimtest in March and May, 1924 and he has
Fzen working as T 1\51: n ad hoc bazgiz zinc: Deasmbir, 1979. He had also
passed the spesd tesk but Juz o limited mumber of vacancica he was nob

A covinszl for the applicant
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empanslled for the post of Typisk. The
haz stated Lefore vs that th: applicant has been zppointsd as 2 Typist on
reqular kasiz. Howsver, the learned counssel fov the applicant atatss thab
in thes ordsr it iz mentionsd that his promotion as a Typist on 2 ragular
Faziz is aubkjezct to the ontooms of thiz OB, Since the applicant has

already baen promoted against an availakls vacancy on a rejular kasizs, the

grievance of the applicant now does not survive.  The OA iz, therzfove,

dispossd of a-:-:cyr‘]ingly with no crdsr as to cozts.
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.C.VAISH) - (GC)]TAL VRISHNA)
MINITSTRATIVE MEMEREER VICE CHATREMAN




